| TEM NO. 801 COURT NO. 2 SECTI ON 1|

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) No(s) . 4907/ 2015

(Arising out of inmpugned final judgnment and order dated 10/04/2015
in CRLA No. 1/2014 passed by the H gh Court O SikkimAt Gangtok)

B. P. GAUTAM Petitioner(s)
VERSUS

STATE OF SIKKIM Respondent ( s)

Date : 08/10/2015 This petition was nentioned today.

CORAM :

HON BLE MR JUSTICE T.S. THAKUR

HON BLE MR JUSTI CE KURI AN JOSEPH
For Petitioner(s) M. Bijan Kumar Ghosh, Adv.

(menti oned by)

For Respondent (s) M's. Arputham Aruna & Co.

UPON bei ng nmentioned the Court nmade the foll ow ng
ORDER

To retain its position.

( MAHABI R SI NGH) (VEENA KHERA)
COURT MASTER COURT MASTER
(Matter is shown for listing on Wednesday, the 28th October, 2015)

Signature Not Verified

Digitally signed by
Mahabi r Si ngh

Dat e:
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